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(a) whether more than 52,000 books
oussing from the Library of the Delh
Univer sity;

(b) whether Government have received
any report 1a this regard from the Univer-
sity authorities and, 1if so, the board out-
lines of the report; and

(c) whether action has been taken or
15 being taken against the oflicers responsi-
ble for this loss ?

THEI DLPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAT WELFARE AND IN THE

DEPARTMENT OF CULTUR! (PROF
D P YADAVA) (a) The stock verifica-
tion carried out by the University in July
1971 has revealed a tentative shortage of
30,751 books out of the total of 4,15,145
volumes 1n the University Library

(d) No, Sir

(c) Action s being taken by the
Univelrsity to process the entire accession
numbers with the help of computer to find
out the attual number of books not trace-
able  Actual shortage will be known only
atter the data has been completely process-
ed Further action to fix respoastbility
and recover the loss will be considered by
the Lxecutlve Council of the University

CompensJation tor Barla House,
New  Delhi

169 SHR1 SATYANDRA NARAIN
SINHA  Will the Minister of WORKS
AND HOUSING be ple ised to state

(a) the total compensation paid to the
Birlas for aequiring the Birla liouse in
New Delhs |,

(b) the basis on which 1t was calcula~
ted,

(c) the authorities who calculated ,
and

(d) what was the book alue of this
house ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1 A GUJRAL) (a)to (c) The
Land Acduisition Collector, Delbt Admim-
stration, who 1s the competent authority to
deternnne the compensatton payable for
acquiring property undet the Land Acqui-
sition Act, 1894, has assessed the total
comjensation for the Birla House as
Ry 55 48,647 37 The compensation has
been calculated 1n accordance with the
rrinciples of the land AcqQuisition Act
While tendeting  payment, a sum of
Rs )8,000/-“35 provisionally with-held 1n
1espect of certain electrical fistings, which
were not handed over along with the buil-
ding

(d) As Birla House was not Goyern-
ment property, Government had not main-
tained any accounts of 1ts book value

Representation from Sugar Factories
in Tamii Nadu Seeking Removal
of restrictions imposed an sale
of Sugar

* 171 SHRI P A SAMINAIHAN
Will the Muinwster of AGRICULTURE be
pleased to state

(a) whether the sugar factories in Tamil
Nadu have represented to the Government
seeking remohal of the restrictions imposed
last month ou tbe sale of sugar by produ=
cers to dealers,

(b) whe reasons fur imposing such res-
trictions ,

(c) the natute of the
and

restriction ;

(d) the steps proposed to be taken by
the Government fot removing the harde
ships of the producers ?

THI AOINISTIR OF STATE IN THR
MINISIRY OF AGRICULTURE (PROF.
SHER SINGII) * (a) A rei “esentation to
this effect has been recetved f17m the South
Indian Sugar Mills Associat.2n  Tamil
Nadu Branch).





